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Mr. Speaker: Why should he ask lor 
assurances during the Question Hour?

Shri S. K. Patil: It is very difficult 
to give an assurance of that type, but 
we have got to choose between two 
things, a slight increase in the rates or 
the total stoppage of that convenience 
altogether.

Start K&mal Singh: May I know
whether the steamer service upto 
Buxar has been continued, and if it 
has not been continued, what steps 
Government are considering to conti-
nue this service?

Shri Mohiaddiia: The Bihar service 
has been discontinued, and I am not 
aware whether the question of restart-
ing it is under the consideration of the 
company.

Shri Liladhar Kotokl; May I know 
whether the Government of Assam 
have brought to the notice of the 
Government of India the situation 
arising out of the increase in freight 
rates and whether they have submit-
ted any proposal to the Government 
of India to solve the problem?

Shri S. K. Patil: The Government 
o f Assam are naturally very anxious 
when these things happen, not only, as 
I said, with reference to the increase 
in freights but the whole position of 
these steamer companies, whether they 
are going to continue or not. I 
promised, and I repeat it, that the 
whole question, including even those 
places where it is stopped, is under 
investigation, and very soon we shall 
come to a decision as to what the 
future course should be.

Dr. Ram Subhag Singh: I am thank-
ful to the hon. Minister for the reply 
he has just now given. But during 
the last session, the then Minister of 
Transport gave an assurance that the 
steamer service which was operating 
in Bihar would not be discontinued. 
May I know why the service was 
allowed to be discontinued, and on top 
o f that, freight rates were allowed to 
be increased?

Shri S. K. Patil: The bon. Member 
knows that we have not got so direct 
a control over these foreign companies 
as to say when they should continue 
and when they should discontinue. 
Surely, the licence is with us. But the 
whole question is under investigation, 
because the companies, according to 
them, are making heavy losses. Prima 
facie, it may be so, but it is a matter 
for investigation. Therefore, as I 
promised—and I do it once again—the 
whole question, after it is gone 
through and we come to a decision as 
to how we are going to help those 
companies to continue the service and 
even keep the freights within reason-
able limits, will be decided in the next 
few weeks.

Shri Hem Barua: The hon. Minister 
was kind enough to say that during 
the last two years these companies ap-
proached Government and acquainted 
them of their losses, according to them. 
In the meanwhile, they were increas-
ing the freight rates, by 121 per cent, 
in 1957 and by 10 per cent, in 1958. 
May I know what steps were taken 
during these two years to see that the 
freight rates were not increased and to 
ascertain that they were actually suf-
fering losses?

Shri S. K. Patil: The only alternative 
was to give them a subsidy. That is 
exactly what they are demanding. It 
is difficult for Government to give a 
subsidy like that without perliminary 
investigation. The other alternative 
was stoppage. Therefore, it was real-
ly a very serious matter, and Gov-
ernment could not contemplate that. 
Now we have to wait for some time 
till we go into the question and come 
to a decision.
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Mr. Speaker: Is it bamboo shoot or. 
bamboo fruit?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): He is talking 
about fruit.

Dr. P. S. Deshmukh: It is more a 
question of bamboo grain.

Mr. Speaker: The answer in
English may also be read.

Dr. P. S. Deshmukh: (a) to (e).
Bomboos flower and bear fruit re-
sembling paddy only once at the end 
of their life-time of about 30 years. 
The grain is edible though of poor 
quality and only eaten in conditions 
of great scarcity. Considering that 
the grain is in any case not available 
except after long periods and collec-
tion is uneconomic, no research work 
has been undertaken in this field.

Shri Hem Barua: There is a news 
item in the papers to the effect that

bamboo fruits that look like man toes
were discovered in a village neap 
Bagu in Assam. May I know if  
Government propose to analyse the 
food value of these fruits which look 
like Bihar mangoes?

Mr. Speaker: Does the hon. Mem-
ber seriously contend that it is bom  
out of bamboo?

Shri Hem Barua: Yes, it is given 
in the papers like that, that once irt 
50 years they yield fruits like 
mangoes.

Dr. P. S. Deshmukh: There is a
fruit bom of the bamboo which i* 
somewhat similar probably in look to 
mango, and which is also in size very 
small. I do not think it is worth-
while going into that

Mr. Speaker: Mango is produced
from it?

Dr. P. S. Deshmukh: The size is 
4”  by 2” (Interruptions).

Mr. Speaker: The hon. Minister and 
hon. Members are joining in the 
temptation.

Shri Tyagi: In view of the fact that 
bamboo fruits only after 30 years and 
once in a lifetime, may I know i f  
Government will give this scheme o f 
‘bamboozalisation’ of food lowest 
priority?

Dr. P. S. Deshmukh: There is no in-
tention to do anything like what the 
hon. Member has suggested.

Shri A. P. Jain: ‘Tyagiisation’.

Mr. Speaker: Hon. Members may 
taste the fruit and then come to the' 
House.

Development of Inland Water 
Transport in Kerala

+
f  Shri Narayanankutty Menon;

1863• \ShriW arior:

Will the Minister of Transport and 
Communications be pleased to state:

(a> whether Government have 
received any proposals from the Kerala 
Government lor the Development e f




